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To,
Advisor (BB&PA)
Telecom Regulatory Author i ty of  India,
MTNL Telephone Exchange Bui ld ing,
Jawahar Lal  Nehru Marg, (Minto Road),
New Delhi-110002

No. Regln l1-3312010t Dated: lY -1 1-2017

[Kind Atten: Shr iArvind Kumar,  Advisor (BB&pA)]
Sir ,

Sub:-  BSNL's reply on TRAI 's Consul tat ion Paper on "Promot ing local  Telecom
Eq uipment Manufactur ing".

Kindly refer to the TRAI 's press release no 7512017 dated 1B-0g-2017 and
consultation Paper no. 1212017 dated 18-09-2017, vide which TRAI releases
consul tat ion paper on "Promot ing local  Telecom Equipment Manufactur inq, ' .

BSNL Telecom Factor ies are in-house manufactur ing Uni ts of  the BSNL and
located at  Kolkat ta,  Gopalpur,  Kharagpur,  Jabalpur,  Bhi la i ,  Richhai  and Mimbai.  Al l
these factor ies are ISO 9001:2000 Cert i f ied.  Besides, TF Mumbai is ISO
14000'2004 & 18001:2007 OHSAS Cert i f ied.  ln 2Q16-17 Telecom Factor ies have
annual turnover of Rs 467 Cr.

BSNL has concern on the Quest ion No. 1,  2 and g of  the Consul tat ion
Paper.  BSNL's comments on these quest ions are as fo l lows.

l )  Telecom service providers such as BSNL through sui table Licensinq condi t ions,
should be incent iv ized to set  up in-housL manufactur ing 6t  Telecom
Equipments.  Such incent ives can be through reduct ion in License Fee /  USO
obl igat ions'  Besides, special  incent ives must be provided to Telecom
Manufactur ing Uni ts for  suppry of  Equipments to Govt.  projects.

2) Any lnvestments made by Telecom Service Piovider in the area of R&D and
manufacturing Telecom Equipments, should be exempted from calculation of
Adjusted Gross Revenue (AGR) which is the_pasis to detelmine Liclnse Fee.

3) Preferential Market Access (PMA) Policy for Telecom Operators, pMA should beprovided to domestic manufacturer of Telecom Equipments by 
"l l 
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Service Providers,  (both Publ ic & Pr ivate).  The Licensing condi t ibns should be
amended to include the mandatory use of Telecom Equipinents manufactured in
lndia having domest ic value addi t ion of  at  least  30%.
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4) Telecom Service Providers may be encouraged to use domestic manufacturing
of Telecom Equipments by giving them incentives in form of reduction ot
License Fee/USO obligation etc.

5) In all Government funded projects (such as Bharat Net project
domestically manufactured Equipments (with domestic value addition
at least 30%) should be used
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Vgd Prakash Verma
AGM (Regln-l l )
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